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The Principal District & Sessions Judge, New Delhi, PHC
The Principal District 8: Sessions Judge, South-West, Dwarka _
The Principal District & Sessions Judge, South, Saket '

$6‘ The Principal District & Sessions-cum-Special Judge (PC Act) (CB1), Rouse Avenue
' 5. The Principal Judge, Family Courts (l-iQs), South-West, Dwarka

Sub.: Practical Training of Newly Appointed Officers of DHJS from the Bar w.e.f._
25"‘ October to 13"‘ December, 2023 (except for 3"‘, 4"‘, 18'“, 28"‘, 29"‘ & 30"‘
November, 2023). »

!~*'!°:-‘

Respected Sir/Madam,

As per the Judicial Education & Training Programme Calendar 2023, two (02)
newly appointed DHJS Ofticers from the Bar are required to undergo Practical Training by
way of Court attachment in District Courts. Therefore, it_ is requested that the newly
appointed DHJS Officers (under training) may kindly be attached as per schedule enclosed
as Annexure ‘A’, w.e.f. 25"‘ October to~13"’ December, 2023 (except for 3"‘, 4"‘, 18"‘,
28*“, 29"‘ & 30"‘ November, 2023). , ‘,

The Mentor Judicial Ofticers be requested to'interact and suitably guide the Trainee
Judicial Officers about the issues and challenges faced by them in their jurisdiction.

If the Mentor Judicial Officer with whom the Trainee Ofticer has been attached,
happens to be on leave or is unavailable due to any administrative/ancillary reason, the
Trainee Officer may kindly be attached with the Link Officer/another Judicial Officer of
similar jurisdiction in yotu- district. In case the Mentor Judicial Officeris transferred, the
Trainee Officer may be attached with the successor Judicial Ofiicer. In such an eventuality,
copy of the order of attachment may kindly be sent to the Academy for infonnation and
record

With regards,
Yours faithfully,

Encl.: As above WW
(Dr. Aditi Choudhary)

No. DJA/Trg./FC/Batch-XIV (DHJS)/1665/2023/ 21“ October, 2023
Copy ta: - -
The Trainee DHIS Officers. J ¢ \

P D ‘G35 I RAD C (Dr. Aditi Choudhary)
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ornucn or 'rna_1>m1~ncn>Ar, orsrmcr e SESSIONS runes cum SPECIAL moon
ync ACT(CBi) ROUSE_ A_VENUE‘DI‘STRI§$T_COURT co_r§/t1=r.nx_.‘ New neigti,

No.JOTP/RACC/Gaz./2023/ Q 9) S §D -P $76 Z / Dated 3' ' 1 " ‘*4 " "3
Copy forwarded for information and necessgy action to:- ,

1. The Ld. Judicial Officers concerned, RACC, New Delhi. ' _
 Branch In-charge, Admn, Filing, Pool Car, Care Taking, Facilitation Centre Rouse Avenue Court

plex, New Delhi. ‘ . ’ »
. The Web site Committee, Tis I-Iazari Courts, Delhi.

4. The P.S. to Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act)(CBI), RACC, New Deg]:

2i-lo-1-2
(Arun Bhardwaj) V

Qfficer In-charge (Jud1.)
for Principal District & Sessions Judge-

cum-Spl. Judge (PC Act)(CBI)Encl: As Above Rouse Avenue Court Complex

New Delhi.
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W.e.f. 25*“ October to 13”‘ December, 2023
Court Attachment of Trainee Judicial Officers of DHJS

(exceptfor 3 "I, 4 '1' & 18”’, 2'8 '1", 29 '1' & 3077' November, 2023)

No. Officer
- "‘ D t f 1

S1’ Name of Trauma Name ofJudicial Officer attached with Court Complex Afiailifiiwt

1 Mr. Asl1ishRastogi

Mr. DevinderKr. Jangala ASJ New Delhi PHC 25 October to O6
November, 2023

Mr. Gaurav Rao ADJ New Delhi PHC 7-23 November,
2023

Mr. SudhirKumar Sinohi (Nnpsy ‘ New~Delhi,Special Judge H PHC ' 24'-25 l
November. 2023

Ms. Bhavna Kalia POLC Rouse Avenue 1—2 December,
2023

Ms. Vineeta Goyal A . - New Delhi iDistrict Judge V.
_(COI‘IlD1CI'Cl8l. Court) p PHC 4-5 December,

2023

Mr. Vivek K.r.Gulia ASJ (Electricity) South Saket 6-_7 December,
2023

Ms ' Tandon 2 -Swan B"““‘1“ ‘Po MACT New Delhi PI-IC 8i-ll December,
2023

Mr. Harisli Kumar Judge, Family Court New Delhi PHC
. I

I2-I3 December,
2023

2 Mr. Sudeep Raj Saini

Mr. Vipin Kharb ASJ South-West Dwarka 25 October to 06
November. 2023

Mr. Divyang Thaktn ADJ South-West Dwarka '7'-23 November,
2023

Ms. Chetna Singh A SP"°i“1 J“dg° ‘South-West
(NDPS) Dwarka 24-25

Noveml:er,v_2023
Ms. Manislia Tripathy POLC l2.ouse'Avenue I-2~D5,i=ember,

'2G2'3

Mr. Rakesh syal . 4' Dish'ict'Judge Southwest
Dwarka 4-5 December, '

2023
Mr.

_ _ (Cornmercia_l‘CouLQ‘
Vinod K1imarMeena ASJ (Electricity) South-West Dwarka 637 De—c?mber,‘

2023
Mr. Jagdish Kumar PO MACT South-West Dwarka 841] nééemba,

2023
Mr. Vipin Kr.Rai Judge, Family Court South-West Dwarka '12-13 December,
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